NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI
DAILY CAUSE LIST DATED 29.11.2019 (FRIDAY)

COURT - 11
10:30 AM
In the Court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon’ble Mr. Balvinder Singh, Member
(Technical).
For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) Ankit Mittal Anna Malhotra Raktim Gogoi
No. 238 of 2018 Vs.
Ankita Pratisthan Ltd. & Ors.
For Orders
2. I.A. No. 3889 of Surjeet Singh Abhay K. Das Kumar Anurag
2019 in Comp. Vs. Shabnam Shalini Singh
App. (AT) No. 293 | Prowess International Pvt. Ltd. & Ors.
of 2017

After the above

In the court of Hon’ble Mr. Justice A.l.S. Cheema, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, Member

(Technical).
For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | D. Sathish Babu Swati Bansal Mudit Sharma-R1
(Ins) No. 623 of Vs. Ajay Kuma Jain-RP
2019 Optiemus Infracom Ltd. & Anr.

After the above

In the court of Hon’ble Mr. Justice A.L.S. Cheema, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member
(Technical) and Hon’ble Mr. Vijai Pratap Singh, Member (Technical).

For Hearing
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Aalborg CSP A/S Puneet Singh Bindra | Sidhartha Das
(Ins) No. 167 of Vs.
2019 Solar Atria Cleantech Pvt. Ltd.
With
2. Comp. App. (AT) | Aalborg CSP A/S Puneet Singh Bindra | Sidhartha Das
(Ins) No. 168 of Vs.
2019 Solar Atria Cleantech Pvt. Ltd.
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